original Application No. 1232 of 2001.
this the 2nd day of November *2001,
HON'BLE MR, RAFIQ UDDIN, MEMBER (J)

Manni Ram, S/o late sri Raghunandan, Gangman, P.W.I.
(north), E. Rly. Mughalsarai, District Chandauli.

| Applicant.
1 8 By advocate : 8ri R.V. pandey.

Versus,
1. pivisional Railway Manayer, E. Rly., Mughalsarai,
District Chandauli,

J 2 The Senior Divisional Engineer (Co-ordination},
P | E. Rly Mughalsarail, District Chandauli.
35 The Divisional Engineer, E., Rly Mughalsarail,

nDistrict Chandauli.
Respondents

By Advocate : sri X.P. Singn,

OR DER (ORAL)

o B R S A T e e R e e —

The applicant-Manni Ram, wWno is at present posted
as Gangman under pur (morth), Mugnalsaral, has approache

tnls Tribunal seeking correction of nis date of birth

in the service record, The applicant also seeks guasini:
of notice dated 7.%.2001 (annexure-5 to the 0.A.,) and
directions to the respondent no,l1 to consider the

| representation dated 18,6,2001 (Annexure-4 to the 0.A.)
A direction has also been sought not to retire the
applicant w.e,f. 30,11,2001,
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2, The applicant's case is that he was initially

.i K
engaged as a Casual labour in the year 1972 on open 1%

works and his services were regularised on 31.,7.1985 a F

regular Group *D' employee.
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